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Dr. M. M. Das: The Government of 
Madras oflfered the Guindy Engineer­
ing College purely by way of a pro­
posal, and no decision has yet been 
taken.

Shrl T. B. VHt»I Rao: For the set­
ting up of this Institute, will the aid 
of the United Nations be sought as 
was done in the case of the Eastern 
and Western Technological Institutes?

Dr. M. M. Das: It is too early to 
commit anything on the floor of this 
House on this particular matter.

M er c er  o f  B iha r  and  W e st  
B engal

*2385. Shri B. K. Das: Will the 
Minister of Home AfEain be pleased 
to state;

(a) whether the Chief Minister of 
West Bengal has communicated to 
Government his intention not to pro­
ceed further with the proposal of the 
merger of West Bengal and Bihar;

(b) the reasons for the same;

(c) whether the time schedule for 
completing the re-organisation of the 
States will be adhered to in the matter 
of territorial readjustment between 
the States of Bihar and West Bengal; 
and

(d) when the Bill containing the 
provisions for the adjustment of 
boundaries between West Bengal and 
Bihar will be introduced?

The Minister of Home A C alti  
(Pandit G. B. Pant): (a) Yes.

(b) The Chief Minister was of the 
view that considering the state of pub­
lic opinion time was not ripe for such 
a proposal.

(c) and (d). A Bill to give effect to 
the decisions announced on 16th 
January. 1956, regarding territorial 
adjustments between the States of 
Bfiiar and West Bengal is under r e ­
paration. It is hoped to give effect 
to the decisions of Parliament in this 
regard fUong with the general sdieme 
of rlM^aniilation embodied in the 
States RedrganitttkMl BiQ.

Siiri B. K. Das: May I know about 
what time the Bill will be circulated 
to the respective Governments of 
West Bengal and Bihar?

Pandit G. B. Pant: I hope, before 
long.

Siiri E  K. D as: May I know whe­
ther, when the present S. R. Bill will 
be taken up by Parliament for con­
sideration in the next session, it is 
expected that this Bill will also be 
taken up along with that?

Pandit G. B. P ut: The Bill wiU be 
taken up by Parliament in due course.

Sliri N. B. Ciiowdiiury: May I know 
whether Government have taken any 
steps to see that the reactions of the 
States of West Bengal and Bihar on 
the draft Bill are made available to 
us before the discussion on the Joint 
Committee’s Report on the S. R. Bill 
is taken up in this House?

Pandit G. B. Pant: If people do not 
acquaint themselves with or are not 
conversant with what is happening 
outside and want such information.. 
Government will try to place the 
necessary reports before them from 
the States concerned.

Sliri Kamatli: In view of the West 
Bengal Chief Minister’s reported 
change in his stand owing to the popu-. 
lar verdict in the West Bengal As-- 
sembly and Lok Sabha bye-elections 
and in view of the fact that Govern-. 
ment have accepted his report and 
change of stand, do they propose to 
accept the popular verdict of the bye- 
election in Maharashtra vis-a-vis 
Bombay?

Pandit G. B. Pant: The Government 
do not accept or reject anything. The 
Government are prepared to agree to 
any arrangement that would be 
voluntarily reached between the two 
States of Bengal and Bihar. Unfor­
tunately. no such agreement could be 
reached. So, there was nothing be* 
fore the Government to consider.

Pandit D. N. May I know
whether the Government is aware of 
a strong feeling in Kiiihen«ai^ io 
Pnmea district about the iodosioa o t  
Hiil put in Bengal?
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Faadit G. B. Plat: There is appa* 
rently a strong feeling so far as re­
ports in the Press indicate.

Dr. Ram Snbbag Singh: May I
know whether Government have taken 
note of the statement made by the 
Chief Minister of Bihar, and. if so, 
whether Government have arrived at 
any decision in that regard?

Pandit G. B. Pant: Government take 
note of every statement made by any 
person which has a bearing on the 
subject.

Shri Sadhan Gapta: What was the 
reason for modifymg the S.R.C. pro­
posal by excluding 500 sq. miles of 
territory in Puru^a sub-division if the 
principle is that nothing should be 
modified except by agreement bet­
ween the parties concerned? May I 
know whether the Minister is aware 
that this modification is not accepted 
by the people of West Ben^l?

Pandit G. B. Pant: The people of 
Bihar do not accept the rest of the 
proposal altogether.

Mr. Speyer: There will be discus­
sion on this later on.

N ational  I n c o m e  C o n fer en c e

*2387. Siiri Sliree Naiayan D as:
Will the Minister of Finance be plea­
sed to refer to reply given to Starred 
Question No. 2324 on the 28th 
September, 195S and state :

(a) whether any National Income 
Conference with a view to finalise a 
programme of research on national 
income has been convened;

(b) if so, the nature of subjects dis­
cussed. decisions taken and recom­
mendations made by it?

Tiie Deputy Minister of Finance 
(Siiri B. R. Bliagat): (a) No, Sir: but 
on the advice of the Fourth Joint 
Conference of Central and State Sta­
tisticians held in December, 1955, it 
has now been decided to convene a 
seminar instead, in which representa­
tives of some Universities and re­
search institutions have been invited 
to participate. In order to give the 
participants time for detailed study, 
the seminar is proposed to be held 
in October, 1956.
2— 132 L. S

(b) Does not arise.

Shri Siree Naiayan Das: May I
know whether the representatives of 
Universities and other experts would 
be invited to the seminar, and if so. 
who they are?

Shri B. R. Bliagat: The list of the 
invitees has not yet been finally 
drawn up, but I think all those who 
are interested in the seminar and have 
expert knowledge of this thing will be 
invited.

WRITTEN ANSWERS TO 
QUESTIONS

N ational M u s e u m

f  Shri Krishnacharya Joshi:
] Shri Eswara Reddi;
7 Sardar A k a r i^ :  '
tShri Ranjit Shi(h:

Will the Minister of Education be 
pleased to state:

(a) the progress made in the con­
struction of a building for the Natio­
nal Museum in Delhi; and *

(b) the time required for the com­
pletion of the work?

The Deputy Minister of Educatioa 
(Dr. M. M. Das)' (a) and (b). Cons­
truction of the building of the Na­
tional Museum has been divided mto 
four phases. Work on the first phase 
has b ^  taken in hand and the pro­
gress upto 31-3-56 is about 16% of 
the first phase. The work of llrst 
phase is expected to be completed by 
the end of March, 1958. The work of 
the whole building is expected to be 
completed during the Second Five 
Year Plan period.

St u d y  o f  R u s s ia n  L anguage

*2360. Shri Gadilhigana Gowd: WUI
the Minister of Edncallon be pleased 
to state;

(a) whether Government propose 
to develop the study of Russian Lan­
guage in India; and

(b) if so, the details of programme?




